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NOTLFIGATION/IHCOME=TAX

Noo. GQV} (x.::o.ms/w/as-na.:r) s It is hereby noti ﬁed for
general information that the Institution mentloned below has been
approved by Department o f Scienti fic & Industrial Researchy New Delhi,
the Prescribed Authority for the purposes of clause (ii) of sub-section
(1) of Section 35 (Thizty five/One/Two) of the Income=-tax Act, 1961
‘read with Rule 6 of the Income=tax Rules, 1962 under the category
"Assocsation" subject to the following conditicns e, .

i_) 'That the Astra Research md Development Centre Indi a»
. Bangalore will maintaln a separ&te account of the snm
:eceived by it for scient& fic research.

11) vr"!‘hat the sald Assooiation will furni sh annu gl returna of
’ - its scientific research activities to the Prescribed
- Authority for every finagncial year in such forms as may
be 1aid down and intimated to them fox this purpose by

ﬂ L 30th April each year.

1ii) That the said Associa‘tian will submlt to the Prescrﬁ.bed
_, : . Authority by 30th June each year a copy of thelr audited
. . annual accounts showing their total income and expenditure
—y and balance sheet showing its assets llabilities with a -
copy of each of these documents to the concerned '
Commi ssioner af Income-tax.

Vo iv) That the sald &ssociatian will apply to C&ntral Board of
'~ Direct Taxes, Ministry of Finance, (Department of Revenue) ,
D New Delhi, 3 months in advance before the expiry of the
~ approval for further extension. Applications received
after the date of expiry of approval are 11 able to be

I‘&j&ﬁt&do

v) That the said Association will be’ funded by ASTRA smden

- and any additional sums received by it in India will be

kept in separate atcount and wlll be used only with tha
“approval of the Prescribed Authoxity. ‘ ‘

;ﬂSHTU TION

:"astra Rosearch and Devalo;;ment Centre Indi ' szgglore.
‘Ashrita' 7/10 A=2, Kumara Krupa Road, High Grounds,
Bangalore-560 001. » _ N

Tl g Noti flcation S.s effective for a period from
26.12.1985 to 31 3.1987. o ~

v ( Girish Dave )
Under Secretary to the Government of India
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